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FT.AT. 2073(3).—Fex T qLHL, ST TSHN ATAIH 1956 (1956 7 48) (& =a+ =&+
THET Sh ATATHAH gl TAT &) il 1T 3F it IT-8MT (1) BT T&T ATRAT HT TINT Fd g, Tg THTETH
Bl ST % THATq o G1Td 5T % HdgiE Alad ol § d328 | Higlel @< &l el (Hel - @ - FIIel
e TTE TSR SEAT-205-T. 5 (G5 11B) ¥ B B, 0.000 F frY. 28.140 (AU FAfFAE) 9% F
J-GUe & HHI (FTETH/TEE ey Algd 2-AH/4-AF FT T A1), TALEAT, TawdT AT TATAT %
AT TS o o0 a8 s srafera g et |fers avie $i= sreet & &3 /=@ 2, UHT 9| 1 osiq weed
& ST ST T B0 LAl 2 |

Fre AT =Af<h, ST 3<% 9 # Baeas g, S At am &t gy 37 it IT-amT (1) F eI qarh
TATSI o o7 UHT IH o ITANT 92 TSI H TH ATSEAAT & TR Sl A & e & 6 Fia< st
AT T T T |

U ST AT HeTH AT, ST (ST Tored ATy, B e ATied #f foiad &9 § T&qd
Y TTOIAT AT A IHF AT AT TR o i ey wifesry, smafkreat v satera = F A
et fafers TeraT gTT q ST T TG a7 3% UHT Sairal sl gaars & TETG 2T UHT ST S Feed
* TET, TTe FE g, o0 a7 wieer araeas a0, saer T AT a7 Il T SATATT T THhT AT
ST T HT |
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I AT T AT 3T T IT-TT (2) F el qeqq Irrerrrr gr oFar wm #ws ot sraer
sfaw g

TH ATEAAT & AT AT ATl qH F L@ T AT A TAT IMAFNET F 36 wATAT §
ST g AT 3T (gadag AR graT [ALrear frar T ahar g |

ALAT

ISTTel T57 % i gig Aled ol § Aiga & HIZIE @< &l el (Hel - @S - Lol U ST TSTHRT
HEAT-205-T. St (Tt 11B) % forw fheft. 0.000 & 3T, 28.140 (AT Frfaeladl) T & [T TSI il ST
FTAT HEAAT g d TTAT HLAAT Ald 17 1 drerd g

TS HT ATH: TITe St &7 919 wdgwE AT

EALED I H&AT g F R || s & vt S FT SR i FT &%

we (FT THTE) (FHM)

1 2 3 4 5 6

AT T ATH: TEHT qeAT
i T A9 gaT19T (243)
1 1412/237 min EEL D iET Ry 0.0043 (ZFT¥ ) 0.0043
2 1784/1413/237 min ||fA=ft W 0.0024 (ZFI¥ ) 0.0024
3 1785/1413/237 min ||t WY 0.0017 (FFAT) 0.0017
4 2002/891 min IBEL LU IETS Y 0.0095 (%47 ) 0.0095
5 2004/893 min BEL D iETS Ry 0.0013 (ZFT¥) 0.0013
6 570/2 min BEL D iETS Ry 0.0303 (ZFI¥ ) 0.0303
TS FT ATH: IS ATiRd
i T AT dR(224)
7 32//17/3 min BEL D iETS Ry 0.0157 (¥ ) 0.0157
T T ATH: SRS (162)
8 32//1/1 min IBEL LU IET Y 0.0216 (¥4 ) 0.0216
9 32//12/2 min IGEl ROIET LY 0.0271 (%47 0.0271
10 32//9/1 min BEL W 0.005 (F27T) 0.005
11 33//15/2/2/2 min  ||fAsf W 0.0126 (ZFI¥) 0.0126
12 60 min IGEl ROIET LY 0.021 (FTYT) 0.021
T T AT THIE qofii(161)
13 21//3/2 min BEL W 0.0344 (ZFI¥) 0.0344
T AT T W AT
14 293 min IBEL RO IET Y 0.2487 (¥4 0.2487
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15 297 min IBEL LU IET Y 0.4384 (3F47) 0.4384
16 301 min IBEL O IET Y 0.0126 (3F47) 0.0126
17 434/111 min IGELl RO IET Y 0.0658 (%47 ) 0.0658
T T AT I (146)
18 6//10/2 Min IGEil ROIETES 0.1644 (2Fa7) 0.1644
19 6//12/1/2 min IGEil ROIETES 0.0025 (Fa¥) 0.0025
T T AT 3SR (147)
20 1244/40/2 min IGELl RO IET Y 0.0379 (%47 0.0379
21 40 Min EEL D iET Ry 0.0253 (FFI¥ ) 0.0253
Total 1.1825
[T &. LA/11013/LACMinutes/2020(computer No. 5369/3A]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAY'S
NOTIFICATION
New Delhi, the 9th May, 2025

S.0. 2073(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of
stretch of land in Sirhind to Mohali section as a Spur to IT City-Kharar-Kurali road NH 205-AG (Package 11B) from
Km 0.000 to Km 28.140 in the District of Fatehgarh Sahib in the state of Punjab, hereby declares its intention to
acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Revenue Officer, Fatehgarh
Sahib in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling in the stretch of land in Sirhind to
Mohali section as a Spur to IT City-Kharar-Kurali road NH 205-AG (Package 11B) from Km. 0.000 to Km. 28.140 in
the District of Fatehgarh Sahib in the state of Punjab

|State: PUNJAB ||District: FATEHGARH SAHIB |
SI. No. Survey/Plot Number Type of Land Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt | 2 L s L« | 5 | ° |

|Ta|uk: Bassi Pathana |

Village: Pawala (243)
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1 1412/237 min Private Agriculture 0.0043 (Hectare ) 0.0043
|2 ||1784/1413/237 min ||Private ||Agricu|ture || 0.0024 (Hectare )” 0.0024|
|3 ||1785/1413/237 min ||Private ||Agricu|ture || 0.0017 (Hectare )” 0.0017|
|4 ||2002/891 min ”Private ||Agricu|ture || 0.0095 (Hectare )|| 0.0095|
|5 ||2004/893 min ”Private ||Agricu|ture || 0.0013 (Hectare )|| 0.0013|
|6 ||570/2 min ”Private ||Agricu|ture || 0.0303 (Hectare )|| 0.0303|
|Ta|uk: Fatehgarh Sahib |
|Village: Bibipur (224) |
|7 “32//17/3 min “Private ||Agricu|ture “ 0.0157 (Hectare )” 0.0157|
|Vi||age: Dangherian (162) |
I8 |ls2/r1/1 min |Private lagriculture || 0.0216 (Hectare )| 0.0216|
|9 “32//12/2 min ||Private ||Agricu|ture || 0.0271 (Hectare )“ 0.0271|
|10 “32//9/1 min ”Private ||Agricu|ture || 0.005 (Hectare )” 0.005|
11 \[s3/15/21212 min |Private lagriculture || 0.0126 (Hectare )| 0.0126|
|12 ||60 min ||Private ||Agricu|ture || 0.021 (Hectare )” 0.021|
|Vi||age: Ramgarh Sainian (161) |
|13 ||21//3/2 min ”Private ||Agricu|ture || 0.0344 (Hectare )|| 0.0344|
|Vi||age: Bhatt Majra |
|14 ||293 min ||Private ||Agricu|ture || 0.2487 (Hectare )” O.2487|
|15 “297 min ||Private ||Agricu|ture || 0.4384 (Hectare )“ O.4384|
|16 ”301 min ||Private ||Agricu|ture || 0.0126 (Hectare )“ 0.0126|
|17 |[4341211 min |Private lagriculture || 0.0658 (Hectare )| 0.0658|
|Village: Saidpur (146) |
|18 ”6//10/2 Min ||Private ||Agricu|ture || 0.1644 (Hectare )“ 0.1644|
|19 |l6/r12/1/2 min |Private lAagriculture || 0.0025 (Hectare )| 0.0025|
|Vi||age: Adampur (147) |
l20 |[224414012 min |[Private |lAgricutture I 0.0879 (Hectare )| 0.0379|
|21 ||40 Min ||Private ||Agricu|ture || 0.0253 (Hectare )” 0.0253|
| Total” 1.1825|

[F. No. LA/11013/LACMinutes/2020(computer No. 5369/3A]
SHAIKH AMINKHAN, Director
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